FORM-G

INVITATION FOR EXPRE

SSION OF INTEREST

FOR JHAMB ENTERPRISES PRIVATE LIMITED
WAS OPERATING IN COTTON PROCESSING INDUSTRY, FAZILKA
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process
for Cotporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the Corporate Debtor along M/s. Jhamb Enterprises Private Limited
with PAN/CIN/LLP No. PAN -AAACJ4165G
CIN: U51109PB1992PTC012853
2. | Address of the registered office Registered office: #172, Industrial Area -A,
Ludhiana -Punjab -141001
3. |URL of website Not App]icable
4. |Details of Place where majority of fixed|Ferozepur Road, Fazilka -152123
Assets are located
5. |Installed capacity of main products/ services| No Latest Information is available with us.
6. |Quantity and value of main products/ |No Latest Information is available with us.
services sold in last financial year.
7. |Number of employees/ workmen No Latest Information is available with us
8. |Further details including last available |May be obtained by sending an email to
financial statements (with schedules) of |cirp.jhambepl@gmail.com
two years, lists of creditors are available
at:
9. |Eligibility for resolution applicants |May be obtained by sending an email to
under section 25(2)(h) of the Code is cirp.jhambepl@gmail.com
available at:
10. | Last date for receipt of expression of interest 17% January, 2025
11. |Date of issue of provisional list of [27™ January, 2025
prospective resolution applicants
12. [Last date for submission of objections to |Ist February, 2025
provisional list
13. |Date of Issue of final list of prospective | 11th February, 2025
resolution applicant
14. | Date of Issue of information memorandum, | 16th February, 2025
evaluation Matrix and Request for
resolution plans to prospective resolution
applicants
15. | Last date of Submission of resolution Plans | 18th March, 2025
16. | Process email id to submit Expression of cirp.jhambepl@gmail.com
Interest
Bhupindex St
Resolution Professidhaly ee®
For Jhamb Enterprises Private Limited (JEPL
IBBI/IPA-001/IP-P-02144/2020-2021/13366
IBBI Registered Address; B34-6650/24 B, Street No-2, New Atam Nagar, Jassian Road,
Haibowal, Ludhiana, Punjab, 141001
Email Id: cirp.jhambepl@gmail.com / ip.brsethi@gmail.com
AFA Valid Up to- 31.12.2025
Phone Number- 9779194490
Date; - 02.01,2025

Place; - Ludhiana
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INVI IATION FOR EXPRES

SION OF INTEREST

FOR JHAMB ENTERPRISES PRIVATE LIMITED

WAS OPERATING iN COTTON PROCEZSING INDUSTRY, FAZILKA

{ (Under Regulation 36A(1) of the Insclvency and Bankruptey (Insolvency Resolution

The detailed terms & conditions of the above scheme
and the prescribed application format can be
ownloaded from the website
https://dst.highereduhry.ac.in/fNewsAndEvents.a
spx

PRDH/1099/11/27/2025/31443/31/4

Secretary/EC

DEBTS RECOVERY TRIBUNAL-CHANDIGARH (DRT-1 )
“2nd floor:SC€0;33-34-35 Sector 17-A, Chandigarh

Case No.: OA/637/2024
under Sub section (4) of saction 19 of the Act, Read with Sub-Rule

! |Process for Corporate Persons) Regulations, 2016) .

l& RELEVANT PARTICULARS

f 1. |Name of the corporate debtor along |M/s. Jhamb Enterpnses Private Limited

| with PAN/ CIN/ LLP No PAN: AAACJ4165G

4 CIN: U51109PB1992PTC012853

i 2. | Address of the registered office _|Registered office: #172, Industrial

i . Area -A, Ludhiana -Punjab -141001

] 3. | URL of website Not Applicable

: 4. | Details of place where majerity of fixed Ferozepur Road, Fazilka -152123 -

} assets are lotated
5, | Instalied capacity of main products/ services |No Latest Information is available with us
6. | Quantity and value of main products/

services sold in last financial year

No Latest Information is available with us

. | Number of employees/ workmen

No Latest Information is available with us

. | Further details including last available

financial statements (with schedules) of two
years, lists of craditors are available at:

May be obtained by sending an email to
cirp.jhambepl@gmail.com

. | Eligibiiity for resolution applicants under

section 25(2)(h) of the Code is available
at: '

May be obtained by sending an email to
¢irp.jhambepl@gmail.com

Last date for receipt of expression of interest |

17th January, 2025

| 10.
B RS

Date of issue of provisional list of
prospective resoiution applicants

27th January, 2025

i" 12,

Last date for submission of objections
to provisional list

1st February, 2025

.| Date of issue of final list of

prospective resolution applicants

11th February, 2025

.{Date of issue of information memorandum,

svaluation matrix & request for resolution
plans to prospective resolution applicants

16th February, 2025

-
o

| Last date for submission of Resolution Plans

18th March, 2025

Process email id to submit Expressicn
of Interest

cirp.jhambepi@gmail.com

i
&
k
H
i
|
¥
!

sd/-
Bhupinder Sethi
Resolution Professional

For Jhamb Enterprises Private Limited (JEPL)
iBBI/IPA-001/IP-P-02144/2020-2021/13366

|BBI Registered Address: B34-6650/24 B, Street No. 2, New Atam Nagar,
Jassian Road, Haibowal, Ludhiana, Punjab-141001

Email Id: cxrp Jjhambepl@gmail.com / ip.brsethi@gmail.com

Date: 02.01.2025

AFA Valid Up to- 31.12.2025
Phone Number:- 3779194490

}\P‘lce: Ludhiana "
I ¥ i i
| S

ey —

{2A) of rule 5 of the Debt Recovery Tribunal (Procedure) Rules, 1393 =
Exh. No.: 23897
STATE BANK OF INDIA
Vs
M/S YASHPAL HEMANT KUMAR

(1) M/s Yashpal Hemant Kumar Shop No. 7. New Grain Market, Near
State Bank of India, Taran Taran, Punjab Through its Proprietor Shri
Yashpal Singh Tarn Taran, Punjab-143401
(2) Yashpal Singh S/o Sh. Ram Prakash R/o House No. 6/256, Gali Sita
Ram Wali, Ward No.6, Tarn Taran, Punjab %

SUMMONS
WHEREAS, OA/637/2024 was listed before Hon'ble Presiding
Officer/Registrar on 22/08/2024.
WHEREAS this Hon'ble Tribunal is pleased to issue summons/ notice on the
said Application under section 19(4) of the Act, (OA) filed against you for
recovery of debts of Rs. 30,19,350/- (application along with copies of
documents etc, annexed)
In accordance with sub-section (4) of section 19 of.the Act, you, the
defendants are directed as under:-
(i) to show cause within thiity days of the service of summons as to why relief
prayed for should not be granted;
(i) to disclose particulars of properties or assets other than properties and
assets specified by the applicant under serial number 3A of the original
application;
(iii) you are restrained from dealing with or disposing of secured assets or
such other assets and properties disclosed under serial number 3A of the
original application, pending hearing and disposal of the application for|
attachment of properties;
(iv) you shall not transfer by way of sale, lease or otherwise, except in the
ordinary course of his business any of the assets over which security interest
is created and/ or other assets and properties specified or disclosed under
serial number 3A of the original application without the prior approval of the
Tribunal,
(v) you shall be liable to account for the sale proceeds realised by sale of
secured assets or other assets and properties in the ordinary course of
business and deposit such sale proceeds in the account maintained with the
ank or financial institutions holding security interest over such assets.
You are also directed to file the written statement with a copy thereof furnished
to the applicant and to appear before Registrar on 06/01/2025 at 10:30 A.M.
failing which the application shall be heard and decided in your absence.

Given under my hand and the seal of this Tribunal on this date: 23/08/2024.
Signature of the Officer Authorised to issue summons
Note :Strike out whichever is not applicable.

e

{ Chola

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Carporate Office: "Chola Crest” C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai 600032.
Branch Office: 2907/1/C/ 10, Jindal Complex, G.T.Road, Near Hanuman Chowk, Bathinda- 151001.
Contact No: MR, NAWAB SINGH- 9988018181

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES ;

E-auction Sale Notice for Sale of immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security interest Act, 2002 read with proviso to Rule @ (1) of the Security interest (Enf: t) Rules, 2002.

Notice is hereby given to the public in general and in particutar to the Borrower /Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged to the Secured
Creditor, the Physical possession of which has been taken by the Autharized Officer of Cholamandatam Investment and Finance Company Limited the same shall be referred herein
after as Cholamandaiam Investment and Finance Company Limited . The Secured Assets will be sold on “As is where is”, “As is what is", and “Whatever there is” basis through E-Auction.
It is hereby informed to General public that we are going to conduct public E-Auction through website https://ciola-lap.procure247.com
i
. ; Date 8 Amount Resarve Price, E-Auction Date and
b pnimemtie audlame of as per Descriptions of the EamestMoney | . Time,EMD
m!rtgagms i Demand Notice Property / Properties Deposit & Bid Incre- | Submission Last Date,
- L U/s 13(2) mentAmount {inRs.)|  Inspection Date
! Loan No. MLO1TTR00000029616 12-04-2023, SHOP NO. 1 AND 2 MEASURING 76.66 Rs. 18,40,000 /- 24.01.2025
| 1. SUKHVINDER SINGH S/0 TEJA SINGH Rs. 23,35,826/- | SQ. YDS. REGISTERED AS PER SALE Rs. 1,84,000 /- 11:00 A.M. to 1:00 P.M.
‘i .| 2. HARJIT KAUR W/ 0 SUKHVINDER SINGH As on 10-04-2023 | DEED BEARING DOCUMENT NO. Rs. 50,000,/- T 23012025
i * | 3. NIRBHAI SINGH S/0 SUKHVINDER SINGH with further 2021-22/132/1/1418 DATED SRS 10’00A.M t.o 5:00 PM
4. M/S SAGGU ELECTRICALS interest and 03/09/2021 SITUATED AT PUNJABI poriniednl - it a0
Through Its Proprietor (SUKHVINDER SINGH) chargesthereon | BAG COLONY, BHUTAL KALAN, TEHSIL As Per Appointment
ALL R/0 Buraj Patti, Bhutal Kalan, Sangrur 148-031. LEHRA DISTRICT SANGRUR.

1. Al Interested participants / bidders are requested to visit the website https://chola-lap.procure247.com/ & https://www.cholamandalam.com/news/ auction-notices.
For details, help, procedure and online training on e-auction, prospective bidders may contact Mr. Muhammed Rahees - 8124000030 /6374845616,

!

|

E THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
’ Email id: CholaAuctionLAP@chola.murugappa.com. For eAuction training alone, contact M/s. Procure247; Vasu Patel - 9510974587

i , 2. Forfurther details on terms and conditions please visit https://chela;lap.procure247.com/ & https://chol dalam.com/news/ auction-notices to take part in e-auction.
[ Date : 02-01-2025 ) AUTHORISED OFFICER
4 Place : BATHINDA/SANGRUR (PUNJAB) y CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

?‘ L
. /Wté ’leE)VMe’ 02012008



